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for the Week Commencing 9h
Aug., 1993
NEPORT OF TIIE STANDING COMMITTEE
ON LABOUR AND WELFARE

SHRI SUSIIL
Pradesh)
amd 1lindi) ol ithe Secand Repon of the Stand-
ing Commitlee on Labour and Wellare on the
National Commission for Safai Karumchacs

BARPNGPA  (Ilimachal
I lay on the Teble a copy (in English

frovt. and other business

ALLOCATION OF TIME FOR DISPOSAL OF
GOVERNMENT AND OTIIER RUSINESS

THE DEPUTY CIIAIRMAN: [ have 1o
inform Mewbers shat the Business Advisory
Comumiltee at its meeting held on Thursday, the
St August, 1993 allotted time for Government

il 1993,

[

PBusiness

. Cousideration and passing af the Cable Nelworks

(Regulaton) Dill. 1993

Consideration and passing of the Betwa River Board
(Amcndment) Dill. 1991, ag passed by the Lok
Sabha.

. Statwtory  Resolution  seeking  disapproval ol the

Recovery of Debts due to Darks and Financial
Institutions Ordinance, 1993,

Consideration and Passing of the Recovery ol Debis
due to Banks and Financial Institutions Rill. 1993,
alier it s passed by the Lok Sabha.

Statuory Resolution seeking disapproval of the Con-
servation of Foreign Exchange and Prevention of
Smuggling Activiies (Amendment)
1993.

Ordinance.

. Consideration and Passing of the Canservation of

Foreign Exchange and Prevention of Smuggling
Activitics (Amendment) Bill. 1993, afier it is passc 1
by the Luk Sabha.

%—J._'._;w_.l

—

[ egisiative Business as [ollows ;—

Time Allotted

3 Hirs.

(To be taken up on 10th
August. 1993)

May be disposed ol without
disucssion.

2 Hus.

(Ta be discussed together)

2 1lrs.
(To be discussed logether)

The Committee recommended that the House should sit up to 6.00 PM. and beyond each day
i1s necessary [rom Monday the %th August. 1993, for transaction of Government Legislative and

nlher Dusiness.

ANNOUNCEMENT RE. GOVERNMENT
NUSINESS FOR THE WEEK COMMENC-
ING 9TH AUGUST, 1993

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL. PUBLIC
GRLIEVANCES AND PENSIONS WITH
ADDITIONAL CHARGE OF THE MINIS-
TER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRIMATI
MARGARET ALVA): Madam, with your per-
nmission. 1 fse (0 announce thal Government
Business during (he week commencing 9th
August 1993, will consist of :—

1. Consideration ef any ilem of Govern-
ment Business carried over (rom loday’s
Ovcder Paper.

=]

Consideration and passing of the Tolluw-
ing Dills as passed by Lok Sabha:—

(&) The Delhi Municipal Corporativn
(Amendment) Bill, 1992,

(b) The DBeiwa River Board (Amend-
ment) Bill. 1991,

3. Discussion on the Resolution secking
disappraval of the Recovery ¢! Debls due
lo Banks and Financial Instiutions



